HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

No: WS DATED:- 19 th),e 14

Sanction 1s hereby accorded to the additional allotment of funds in favour of the
following Subordinate Courts under Major head 2014-Adm. of Justice, Sub head 0488

Distt.& Sessions Judges, under various object Heads for the current year 2015-16 as per
detailed below:- Rs. In lfacs.

S.No. | Name of the Court. Salary ‘ POL 1 T.E.
1. | Pr.D&S Judge, Leh 300 |== — :
. | Pr.D&S Judge, Budgam 0.89 [ '
Pr.D&S Judge, Poonch 2.00 0.60 0.40 0.05 ' 0.12
: \ Pr.D&S Judge, Baramulla. 030|020 | 0.10

[ Pr.D&S Judge, Kupwara. ﬁ} i
6. | Pr.D&S Judge, Shopian.

7. [ AdL.D & S Judge Baramulla

F Addl.D&S Judge, Handwara B . i | ==
Addl.D&S Judie, Doda. i

| 2" Add1.D&S Judge, Srinagar. 0.15
e 'C.J M. Samba. 6.00 ;

Municipal Mag Jammu.

| }J Sub Judge, Chadoora.
| Sub Judge,Pattan.

]) )SpI.MOb.Mag,Baramula (Under
|13%eCy _ §
Munsiff,Ganderbal.

17 Munsiff, Bani.
| 18 | Munsiff, Mengdhar.

119 Munsiff, Majalta.

20 Munsiff, Thanamandi.
{ 21 Munsiff, Mahore.
T’2 | Munsiff, Tral.

[ 23 Munsiff, Kupwara.
\ [Addl Mob.Mag.Thana

mandi (Under 13" F.C)
5. | Addl.Mob.Mag Kulgam  (Under | 0.20

13" F.0)
2".Addl.Munsiff, Srinagar.

(3 ULeh Lex
By order. (Rdm Sing \q(

Deputy Registrar (Acctts)
No: 374583800 /AC  Dated: % M)olé_
Copy to the:

[SE RN

[\
,L_

x)

1-6 Pr. D&S Judge, Leh/Budgam/Poonch/Baramulla/Kupwara/Shopian

[ 7-9

Addl.D&S Judge, Baramulla/Handwara/Doda.

10

2" Addl.D&S Judge, Srinagar.

11. __CJM Samba.

BT

1]
Municipal Magistrate, Jammu. e L )

| 13-14 | Sub Judge, Chadoora/Pattan.

|15 | Spl. Mob. . Magistrate, Baramulla (Under 13" F.C) __‘

(163 | Munsiff, Ganderbal/Bameendhar/Malalla/Thanamand1f\4ahorefl‘raIfKuEwara =

| 2425 | Addl. Mob. Magistrate, Thanamandi/Kulgam (Under 13" Finance Commission) _‘

[26. Z”d Addl. Munsiff, Srinagar. o o

\ 27 Try Officer, Sub Try. Distt. Court complex, Janipur, Jammu. ' ,

- Try. Officer, Saddar Court Try, Srinagar.

97 | Try Officer, Leh/Budgam/Poonch/Baramulla/Kupwara/Shopian/Hand wara/Doda/Samba/ )

Chadoora/Pattan/Ganderbal/Bani/Mendhar/Majalta/Thanamandi/Mahore/Tral/Kulgam

I ) ...... for inf. and n/a. l

(48| Order book. '
56 .

glt AMTE  Hee-ning Jaman u.r Redlrt on WA ——J
' Y-
ok Deputy Registrar(Acctts)t



HIGH COURT OF JAMMU AND KASHMIR AT JAMMU
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ORDER

NO: \\ oA DATED:- /b/2 /2 0r6

Sanction is hereby accorded to the additional allotment of funds in favour of the
Subordinate Courts under Major head 2014-Adm. of Justice, Sub head (0488 Distt.&
Sessions Judges, under various object Heads for the current year 2015-16 ,as per annexure
to this Order.

By Order

(Ram Singh)  ‘B\>
Deputy Registrar (Acctts)

No: 2703%- /87/AQ Dated: Zé[%[},.glé

Copy to the:-

Pr. D&S Judge, Jammu/Srinagar/Bhaderwah/Budgam/Rajouri/Anantnag/Pulwama/Reasi/Shopian/Ramban ‘—l
/Udhampur/Ganderbal/Kulgam/Kargil/Samba/Kathua/Bandipora.

18 Spl.Judge, Anti-corruption , CBI (Cases) Srinagar.
19-25 Addl.D&S Judge, Anantnag/Pulwama/Rajouri/Handwara/Jammu/Doda/Udhampur. 1
12628 | Ist. Addl. D&S Judge, Jammu/ Baramulla/ Srinagar.
39 3" Additional D&S Judge, Jammu.
30. Addl. District Judge (Matrimonial Cases) Jammu.
| 31-43. | C.J.M. Srinagar/Reas)/Jammu/Poonch/Shopian/Doda/Kulgam/Ramban/Leh/Kargil/
| Handwara/Udhampur/Pulwama.
| «4-51 Sub Judge, Katra/Jammu/Bhaderwah/Surankot/Pattan/Baramulla/Vailoo/Bijbehara.
| 2 Excise Magistrate, Jammu.
|53 City Judge, Jammu. e
l—f*4-55 P&T Magistrate, Jammu/Srinagar.
;;56' | Railway Magistrate, Jammu.
' 57-58 | Spl. Mob. Mag. (T) Jammu/Srinagar.
| 59-64 Spl.Mob.Mag.Poonch/Bhaderwah/Udhampur/Srinagar/Baramulla/ Anantnag.(Under IWF.CI
65-66 | Addl. Mob. Mag(T) Jammuw/Srinagar. \
| 57-91 Munsiff, Reasi/Kishtwar/Udhampur/Mahanpur/Bishnah/Chenani/Gool/Budhal/Kotranka/
Kalakote/Banihal/Chadoora/Ganderbal/Shopian/Sankoo/Billawar/Kupwara/Nobra/Tangdhar/ |
i | Kangan/Buniyar/Tral/Pampore/Budgam/Bandipora. a1
1'92-98 Distt. Mob. Mag.(T) Rajouri/Udhampur/Poonch/Doda/Kathua/Sopore/Anantnag.
| 99 3% Addl. Munsiff, Sri_nagar. )
| 100-102 | Addl. Mob. Mag, Pantha Chowk/Udhampur/Ramban (Under 13™ Finance Commission)
1103-04 | Sub Registerar, Jammu/Srinagar.
. 105 Try Officer, Sub Try. Distt. Court complex, Janipur, Jammu.
106 Try. Officer, Saddar Court Try, Srinagar.
107-54 | Try Officer,Bhaderwah/Kulgam/Rajouri/Pulwama/Anantnag/Reasi/Shopian/Ramban/Kathua/
i Udhampur/Ganderbal/Kulgam/Kargil/Samba /Bandipora/Handwara/Doda/Baramulla/Poonch/
' Leh/Kargil/Katra/Surankote/Pattan/V ailoo/Bijbehara/Kishtwar/Mahanpur/Bishnah/Chenani/
| Gool/Budhal/Kotranka/Kalakote/Banihal/Chadoora/Sankoo/Billawar/Kupwara/Nobra/Taned
: har/Kangan/Buniyar/Tral/Pampore/Budgam/Kathua/Sopore/ ‘
TP for inf. and n/a “
i 155

| Order book.

|
M:

Deputy Registrar(Acctts)




o 'No: 102 Dt | 6-2-20/6

Apnexure “A”

\'S.No. Name of the Court. Salary [POL [T.E [ Tele 1
|
h Pr.D&S Judge, Jammu Sk ofl=sor L1
[ 2. | Pr.D&S Judge, Srinagar. — 0.15 10.50
&3 Pr.D&S Judge, Bhaderwah ’ 0.10
14, Pr.D&S Judge, Budgam. - 1030 ! )
5. | Pr.D&S Judge, Rajouri. . |-
6. Pr.D&S Judge,Pulwama. irzoo
| 7. Pr.D&S Judge,Anantnag. -—--
| 8. Pr.D&S Judge,Reasi.
9 Pr.D&S Judge, Shopian.
10. [ Pr.D&S Judge, Ramban.
11 Pr.D&S Judge, Udhampur
| 12. | Pr.D&S Judge, Ganderbal. 15 1015 | -
Ps. Pr.D&S Judge, Kulgam. ‘ — (012 )
14. | Pr.D&S Judge, Kargil, 0.20 005 |—
15 [Pr.D&S Judge, Samba. |- 020 lo0.10 —
16 Pr.D&S Judge, Kathua. — 0.15 [0.10 -
17 Pr.D&S Judge, Bandipora. - 0.35 0.40 | 0.10 —
" 18 Spl.Judge, Anti-corruption —-- —-e- 0.70 | ----
(CBI Cases) Srinagar. | l |
19 ’ AddID&S Judge,Anantnag | — |-~ |0.20 | 015 | —
20 | AddL.D&S Judge, Pulwama. | ---- 0.20 0.10
[21 [ Addl.D&S Judge, Rajouri [ 1.00 .
22 | AddlD&S Judge, Handwara [ —-- |
23 Add).D&S Judge, Jammu. dee
PT Addl.D&S Judge, Doda.
25 | Addl.D&S Judge,Udhampur | --

| 26 Ist. AddI.D&S Judge,Jammu

|27 | Ist.Addl.D&SJudge Baramulla.

|28 |lst. Add1.D&S Judge, Sgr.
29 [3™ AddL.D&S Judge,Jammu
30 | Addl.Distt.Judge(Matrimonial

| Cases)Jammu. B
31 | C.IM. Srinagar.
|32 | C.JM. Reasi.
L _ i
)‘33 LC.J.M. Jammu, i
34 | C.J.M. Poonch —
35| C.J.M. Shopian.

| 36 C.J.M.Doda. o
|37 | C.J.M.Kulgam. s
38 C.J.M. Ramban. =
139 [CJ.M. Leh. .
Mo C.J.M. Kargil. ik
41 C.I.M. Handwara. ----

L42 C.J.M. Udhampur. S * :
43 C.J.M. Pulwama. | ---- .

[ 44 | Sub Judge, Katra. 098 e |
45 Sub Judge, Jammu. |- | 0.20 0.10 {0.05 -
46 | Sub Judge, Bhaderwah. —- 1007 [0.05 [0.02

| 47 Sub Judge, Surankote, con - _T30 | s
el

>_48__L51ﬂ3 Judge, Pattan.
49 | Sub Judge, Baramulla. | -=---

50 | SubJudge, Vailoo. —
51 Sub Judge Bijbehara. | ===

52 Excise Magistrate,Jammu. —
53 | City Judge, Jammu. | -

[ 54 P&T Magistrate, Jammu. o
55 P& TMagistrate, Srinagar.
56 Railway Mag. Jammu. |-

57 l Sﬂ.MOb.Ma_giI') Jammu. e
58| Spl.Mob.Mag(T) Sgr.
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Annexure “A”

| S.No / Name of the Court.

‘ .

Salary

| POL T‘T.'r:. Tele -
phone

] 59 Spl Mob.M.ag. Poonch (Under
, t 13" F.C)
Spl.Mob.Mag.Bhaderwah
| (Under 13" F.C)
l 61 Spl.Mab. Mag Udhampur

| (Under 13" E.0)
] Spl.Mob.Mag.Srinagar (Under

0.40

13" F.C)
t Spl.Mob.Mag. Baramulla.
l (Under 13" F.C)

64 ] Spl.Mob.Mag. Anantnag.
( (Under 13" F.C)
| 65 Addl.Mob.Mag(T) Jammu.

66 AddIMob.Mag(T) Srinagar.
| 67 Munsiff, Reasi.
| 68 | Munsiff, Kishtwar.

68 Munsiff, Udhampur.

70 Munsiff, Mahanpur.

]

’_ Munsiff, Bishnah.

Munsnff Chenani.
Munsiff, Gool.

Munsiff, Budhal.
| 75 | Munsiff, Kotranka.

176 | Munsiff, Kalakote. : -

77 Munsiff, Banihal.
| 78 Munsiff, Chadoora.

Munsiff, Ganderbal.

80 Munsiff, Shopian.
81 | Munsiff, Sankoo.
82 Muasiff, Billawar

MunsifY, Ku wara

Mun51ff Nobra.
85 Munsiff, Tangdhar.
Munsiff, Kangan

87 ' Munsiff, Bumvar
| 88 | Munsiff, Tral.

| Munsiff, Pampore.

| Munsiff, Budgam.

93 Dlstt Mob. Mag(T) Udhampur

94 Distt.Mob. Mag(T) Poonch.
95 Disit. Mob.Mag.(T)Doda.
96 | Distt.Mob. Mag(T) Kathua.

97 listt Mob.Mag(T) Sopore.

Addl Mob Mag Shoplan
| (Under 13™ F. F.€).
Add!.Mob.Mag,Pantha Chowk,
Under 13" F.C.

Addl.Mob. Mag,Udhampur,
Under 13" F.C.

103 | Addl.Mob.Mag Ramban
(Under 13" F.C.)

i e il ]

| 104 | Sub Registrar Srinagar. ——-
105 | Sub Registrar, Jammu.




HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

ORDER
No:_|OT/A~ DATED:- 10} J20/8

Sanction is hereby accorded to the additional allotment of funds in favour of the
Subordmate Courts under Major head 2014-Adm. of Justice, Sub head 0488 Distt.&
Sessions Judges, under object Ilead “.0Q.E” particularly for payment of wages of Daily
Wagers for the current year 2015-16 ,as per annexure to this Order. The allotment is
subject to fulfillment of foliowing conditions:- '

1. All financial rides/Orders and instructions issued by the Govt. from  time to time shall be observed
while incurring the expenditure against the allocated amounts:

2. Administrative approval/Technical sanction be obtained wherever required before the expenditure is
incurred.

3. The DDO will ensure that the expenditure under various budgel heads is kept within the budgel
allocation

4, The drawing & disbursing officer shall furnish the monthly drawl/expenditure  statement
invariably by the 10" of succeeding month,

S. The DDQO'’s shall ensure (o book the expenditure as per following classification for proper

accounling: :

Major Head 2014 Adm. of Justice.

Sub Head 0488-Distt & Sessions Judge.
Minor Head  105-Civil & Sessions Judges
Group Heud  0099General.

By Order

(Ram Singh) 1°/%/76
' Deputy Registrar (Acctts)
No: RE5T7Y ——7/5//}C, Dated: \o}2
Copy to the:-

-8

.

| /Srinagar/Ganderbal/Budgam/Pulwama/Shopian/Baramulla/Bandipora/Kupwara/A nantnaQKul&am’Lch/KarEil'_
| 9-10 [ Addl. D&S Judge, Kathua/Doda

f11-20 \ C.J.M.Samba/Doda/Ramban/Ganderbal/Shepian/Sopore/Anantnag/Kulgam/BudganyHandwara }

Pr. D&S Judge, Jammu/ Kathua/Reasi//Ramban/Kishtwar/Bhaderwah/Poonch/Rajouri \ J

2128 Sub Judge,Ramnagar/Katra/Nowshera/Surankote/Pattan/Uri/Bijbehara/Vailoo/Chadoora
e B . e T
| 29-69 | Munsiff, Akhnoor/Bishnah/R.S Pura/Hiranagar/Billawar/Baschli/Bani/Mahanpur/Majalta/

| Mahore/Kotranka/Budhal/Sunderbani/Kalakote/Mendhar/Thathri/GandotvBanihal/Gool/

|
| Ganderbal/Kangan/Tral/Pampore/Tangmarg/Dangiwacha/Sumbal/Bandipora/Anantnag/ )
' Aishmugam/Sharigus/Doorw/Qazigund/D.1H.Pura/Budgam/Magam/Chara-i-sharief/

‘ Tangdhar/Sogam/Handwara/Sankoo/Zanaskar. |

|70, Aaa.@lc Magist;zr['e, Beerwah (Under 13" Finance Commission) ' S

| 71 Treasury Officer Sub Treasury, District Court Complex, Janipur, Jammu

_—2—_ | Treasury Officer Sub Treasury Sudder Court Complex, Srinagar yllnwnstBasohlyd |+
| 73-140 | TreasuryOfficer , Akhnoor/Bishnah/R S.Pura/Samba/Kathua/Hiranagar/Billawar/Basohli/ \

| Banj/Mahanpur/Rarnnagar/Majalta/Reasi/Katra/Mahore/Rajouri/Nowshera/Kotmka/Budhal/

Sunderbani/Kalakote/Poonch/Surankote/Mendhar/Bhaderwah/Doda/ Thathri/Gandoh/Ramban |

/Banihal/Gool/Kishtwar/Ganderbal/Kangan/Pulwama/Tral/Pampore/Shopian/Baramulla/

| Sopore/Pattan/Uri/Tangmarg/Dangiwacha/Sumbal/Bandipora/Anantnag/Bijbehara/Vailoo/

| Aishmugqam/Shangus/Doorw/Kulgam/Qazigund/D.H.Pura/Budgam/Chadoora/Magam/ ‘

| Charasharief/Beerwah/Kupwara/Handwara/Tangdhar/Sogam/Leh/Karg)l/Sanko/Zanaskar
...... form information and necessary action.

141 T Order book.

-_— 9kc N“:- \-\C W\'u.s Jﬁmmﬁug- Ls-ll_—h \ W
T loxdefb
Deputy

Registrar{Acctts)

1 I -




AN 10N D% \o-2-2c14

Anpexure “A”

District Kulgam “0.E)”
Amount
[. | C.J.M Kulgam 22,500/-
2 Munsiff, Qazigund 9,000/-
3 Munsiff, D.H.Pora 54,000/- _1
District Budgam “(0.E)”
- Amount
1 | Pr D&S Judge Budgam 1,62,000/-
2 | C.J.M. Budgam 45,000/-
3 | Sub Judge, Chadoora 13,500/-
4 | Munsiff, Budgam 49,500/-
S | Munsiff, Magam 36 ,000/- |
| 6 | Munsiff, Chara-ie-shrief 45,000/- '\
7 | Addl. Mobile Magistrate, Beerwah (Undev [3th F. C) 49,500/- |
District Kupwara “(O.Ey" |
_ Amount ]
I | Pr.D&S Judge Kupwara 2,02,500/- |
2 | C.J.M. Handwara 22,500/-
3 | Sub Judge, Kupwara 22,500/-
4 | Munsiff, Tangdhar 1,21,500/- 3
S | Munsiff, Sogam 27,000/- |
E Munsiff, Handwara 22,500/- |
| | District, Leh “(0.E)” |
Amount =1
1 | Pr.D&S Judge.Leh 18,000/- ‘,
District Kargil “(O.E)”
Amount )
] Pr.D&S Judge Kargil 18,000/-
2 Munsiff, Sankoo 58,500/-
3 | Munsiff, Zanskar 27,000/-
Grand Total: 56;59,022/-

W#_




s No 1075 bt l0-2-2018
Annexure “A”

@ﬁ&TN ame of the Court “(0.E)”
Amount -
District Srinagar
l 1.f | Pr.D&S Judge,Srinagar . 4,09,500/-Tr|
E_S.No_q Name of court. 1 “(0.E)”
Amount
_| District Ganderbal
L. Chief Judicial Mgst.Ganderbal ' 31,500/- ¥
2. | Munsiff Ganderbal 45,000/~ |
3. | Munsiff Kangan ] 31,500/- i
W District Pulwama “(0.E)”
: Amount
’T | Pr.D&S Judge,Pulwama 1,60,000/- 7
I\ﬁl_nsiff. Tral 45,000/-
Munsiff, Pampore ' 1,19,000/- ]

| “O.E)" |
Amount

Pr.District & Sessions Judge, Shopian 40,500/-

CJM. Shopian | 54,000
| District Baramulla W |
- ' Amount
I. | Pr.D&S Judge,Baramulla B 3,51,000/-
2 | Addl. D&S Judge, Baramulla | .
3 [ C.JM. Sopore 67,500/-
4 | Sub Judge Pattan, 58,500/-
S | Sub Judge Uri 13,200/-
6 | Munsiff, Tangmarg | 49,500/- N
7 | Munsiff, Dangiwacha l_ 31,500/-
District Bandipora. “(0.E)”
| Amount

l. Munsiff, Sumbal
2 | Munsiff, Bandipora

1,26,000/-

36,000/-
District Anantnag “(0.E)” |
Amount |
] Pr.D&S Judge,Anantnag 1,79,500/-
2 C.J.M. Anantnag _2,38,500&__‘ ]
3 Sub Judge, Bijbehara 76,500/~
4 | Sub Judge, Vailoo 27,000/-
5 Munsiff, Anantnag 31,500/- e
6 Munsiff, Aishmugam 1,03,500/- %.
7 Munsiff, Shangus 49,500/- .Hﬂ]
§ | Munsiff, Dooru 40,500/~
s flape, == NP (5

s



A Ao 075 OF Jo =220t

Annexure “A”

District Poonch “O.E)” |
Amount
1 Pr.D&S Judge,Poonch 49,500/-
2 Sub Judge, Surankote 49,000/-
3 Munsiff, Mandher 72,000/-
District Doda “(0.E)
Amount
] Pr.D&S Judg Bhaderwah
2 | Addl D&S Judge, Doda 18,000/- —l
l 3 C.JM. Doda 49,500/-
4 Munsiff Thathri 54,000/-
5 Munsiff, Gandoh 49,500/-
L 3
District Ramban “(0.E)”
Amount
1. | Pr.District & Sessions Judge Ramban 31,500/-
"2 | C.JM. Ramban 40,500/-
3 Sub Judge, Batote ——- I
4 | Munsiff, Banihal 54,000/- |
5 | Munsift, Gool 31,500/- g
B District Kishtwar “(O.E)” W
Amount }
1. | Pr.District & Sessions Judge Kishtwar 60,000/- i




Annexure “A”

O No lo75 D+ 10-A-20/4

S.No. | District Jammu

u(O.E)“
Amount
)| Principal D&S Judge, Jammu 4,38,000/..
*i Munsiff, Akhnoor 1,48,500/- )
3 Munsiff, Bishnah 31,500/-
4 Munsiff, R.S.Pura 40,500/-
District Samba. “(0.E)” =1
' Amount
I. | C.JM.Samba 27,000/- i
2 | Addl. Munsiff, Samba 40,500/-
 District Kathua “(0.Ey” |
Amount
I | Pr.D&S Judge, Kathua -36,600/-
- Addl. D&S Judge, Kathua 13,500/-
3 | Munsiff, Hiranagar 50,000/-
4 | Munsiff, Billawar ) 1,35,000/-
5 | Munsiff, Basohli 36,000- |
6 | Munsiff, Bani 32,000/
7 | Munsiff, Mahanpur 80,222/- "
r District Udhampur “(0.E)”
Amount
1 Sub Judge, Ramnagar 22,500/- T
2 Munsiff, Majalta 67,500/-
~ District Reasi. | %0.E)
Amount
1. | Pr.District & Sessions Judge Reasi 13,500/-
2 Sub Judge, Katra 22,500/~ |
3 Munsiff, Mahore 1,62,000/- J
District Rajouri “(O.Ey" |
Amount
1 Pr.D&S Judge Rajouri 9,000/~ |
2 Sub Judge, Nowshara 72,000/-
3 Munsiff, Kotranka 22,500/-
4| Munsiff, Budhal 27,000 |
5 Munsiff, Sunderbani 3:6,000/_
6 | Munsiff, Kalakote 54,600/— '




HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

ORDER
No: )OZ% Dated: \l).lz,o\é

Sanction is hereby accorded to the additional allotment of funds in favour of the
following Subordinate Courts under Major head 2014-Adm. of Justice, Sub head 0488
Distt.& Sessions Courts under various object Heads and 2071-P&ORB (Defined Pension

Scheme) object head 641-Pensionary Charges,for the current year 2015-16, as detailed
below.

Rs. In lacs.
S.No. | Name of the Court. Salary | RR.T 2071-P&ORB |
(NPS)

1s Pr.D&S Judge, Kulgam. e 0.10

1. | AddLD&S Judge,Udhampur | ---- — 0.10

3. | Ist.AddLD&S Judge, Jammu | 8.00 — —

4 Sub Judge, Vailoo. 7.00
.S Sub Judge, Batote. — 0.05 --=- 2l
| 6.  Spl.Maob.Mag(T)Jammu. 3.50 — e |
i3 Muusiff, Zanaskar. s s " 10.35
E 3" Addl.Munsiff,Jammu. 4.70 —f- ,

By Order. W-
am Singh) | | 2-' 20/4

Deputy Registrar(Acctts)

358J2~2€/ﬂc Dt 11>V 2ol b

Copy to the:-
1.  Pr.D&S Judge, Kulgam.
2. AddLD&S Judge, Udhampur.
3. Ist. Addl. D&S Judge, Jammu,
4-5 Sub Judge, Vailoo/Batote.
6. SplMob.Mag(T)Jammu.
7.  Munsiff, Zanaskar.
8.
9.
1

3".Addl. Munsiff, Jammu.
Try. Officer, Sub Try. Distt.Court complex,Jammu.
0-14Try. Officder, Kulgam/Udhampur/Vailoo/Batote/Zanaskar.

..... for inf. and n/a
15. Order file

Deputy Registrar(Acctts) (

[wlé






